'BEFORE THE AJUDICATING AUTHORITY |

(NATIONAL COMPANY LAW TRIBUNAL)

AHMEDABAD BENCH
AHMEDABAD

~ C.P. (I.B) No. 119/10/NCLT/AHM/2017

Coram: ~ Present: Hon’ble Mr. BIKKI RAVEENDRA BABU |
- - - MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 11.09.2017

Name of the Company: Jayeshkumar Arvindbhai Popat
' ~ (Jalaram Cotton & Proteins Ltd.)

Vs, S
Kotak Mahindra Bank Ltd. & Ors.

Section of the Companies Act: Section 10 of the Insolvenc and Bankruptc
' ' Code '

REPRESENTATION SIGNATURE

S.NO. NAME (CAPITAL LETTERS) __ DESIGNATION

1. MowiT QURTA  ApvoeaTe /H’PHMNT W"JW

ORDER

Learned Advocate Mr. Mohlt Gupta i/b A R Gupta & Assoc1ates present for
Corporate Debtor/ Applicant. None present tor Respondent

Applicant filed proof of dlspatch of copy of appllcatlon on Flnancnal Creditors.

Appllcant 1S dlrected to serve notice of date of hearing along w1th copy of order and
tile proof of Service on all the Financial Credltors

~ List the matter on 18.09.2017 for obJectlons of Fmanc:1al creditors, if any and for
hearing before admlssmn

W ) ]- | ?/ '
[BIKKT RAVEENDRA BABU
- MEMBERJ) U]_)ICIAL .

Dated this the 11th day of September, 2017.




